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this situation for Naodaa Vidalaas.

Uniform Polic on PDS

*    SHRI MANJA LAL

DR. CHINTA MOHAN

Will the Minister of CIVIL SUPPLIES 

CONSUMER AFFAIRS AND PUBLIC DIS

TRIBUTION be pleased to state

a) hether the Goernment hae for

mulated a uniform polic at national leel 

ith a ie to make public distribution ss

tem more comprehensie and effectie in 

the countr

b) if so the main features thereof and

c) the time b hich the polic is likel 

to be implemented

English)

THE MINISTER OF STATE IN THE 

MINISTR OF CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBLIC DISTRI

BUTION AND MINISTER OF STATE IN 

THE MINISTR OF COMMERCE SHRI 

KAMALUDDIN AHMED)a) to c). A State

ment is laid on the Table of the House.

STATEMENT

As per the present polic of the Central 

Goernment entitlement to benefits of the 

Public Distribution Sstem PDS) is unier

sal. Hoeer at the th meeting of the 

Adisor Council on PDS held on  st March 

 it as resoled that  a National Polic 

on PDS ma be eoled hich should focus 

on the need to ensure suppl of larger and 

more meaningful uantities of foodgrains 

through PDS to the reall need and poorer 

sections of the Societ. The implementa

tion of PDS is a joint responsibilit of the 

Central and State Goernments. An change 

m the existing polic can be made onl in

consultation ith the State Goernments. 

Therefore it ma not be possible to set an 

definite time limit for a decision in this re

gard.

Translation]

SHRI MANJA LAL Mr. Speaker Sir 

the repl gien b the Goernment is ea

sie. The hon. Minister has stated that the 

meeting of the Adisor Council on the 

Public Distribution sstem as held on March 

. The members in that meeting de

cided to eol a polic to ensure suppl of 

foodgrains to the poor people. I ould like to 

place before ou some figures. If ou com

pare the figures of October.  an Octo

ber  ou ould kno the real position 

The total foodgrains supplied in  as 

about . lakh tonne hile that in  

. lakh tonne foodgrains as supplied. 

In Noember  the total uantit of 

foodgrains supplied as . iakh tonne 

hile in  it as . lakh tonne. Simi

larl in December  the total uantit of 

foodgrains supplied as about . lakh 

tonne hile in December  it as . 

lakh tonne.  per cent reduction has been 

enforced in just four months and the Go

ernment proposes to adopt a ne polic to 

suppl foodgrains to the poor people. It also 

proposes to curtril about  lakh tonne of 

foodgrains during the ear . 

Foodgrains suppl has been curtailed in 
each month. The Goernment ma please 

make it clear hether it proposes to suppl 

foodgrains to the people liing belo po

ert line through PDS.

SHRI KAMALUDDIN AHMED Mr. 

Speaker Sir no curtailment has bedn made 

nor it is intended to curtail foodgrains.suppl.

I ould like to state ith regard to the point 

to hich the hon. hon. Member has dran 

attention that oing to loer procurement 
reduction at some places as certainl made 

dunng the last seeral months. But on the 

hole I do not think that the Goernment has
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either made an drastic reduction on the   responsibilit of the State Goernment.
hole or propose to do so. As regards the 

hon. Members uestion about the national 

polic i hae furnished this information. 

Recentl a meeting of the adisor council 

as heid in hich a resolution as adopted. 

I hae gien information about ail that in ma 

statement.

SHRI MANJA LAL Mr. Speaker Sir 

m uestion is that the Goernment pro

pose to adopt a ne polic to cancel the 

cards of people of higher income so as to 

suppl foodgrains to the need persons and 

thus run the PDS efficientl. I doubt that if 

the cards of upper class people are can

celled the loer class cardhokters ma 

also be depried of the benefits of PDS the 

ill also hae to purchase foodgrains at 

higher prices in black market. The Goern

ment purchases foodgrains from the farm

ers at loer rate and supplies it at higher 

rate. The amount of subsid that the Go

ernment gies is going to increase three 

times this ear than that of last ten ears 

and the Goernment has to bear most of this 

burden particularl in connection ith PDS. 

Keeping this fact in ie l ould like to kno 

hat measures the Goernment propose to 

take to check the extraagant expenditure 

on PDS.

SHRI KAMALUDDIN AHMED Thecen 

trai issue price hai been increased just a 

fe das back and proision of about Rs. 

 crore has been made in the Budget. 

Therefore there is n o uestion of an 

reduction in it.

MR. SPEAKER Does the Goernment 

propose to adopt a polic to reduce the 
expenditure on distribution

SHRI KAMALUDDIN AHMED There is 

no such polic. It is the job of the Food 

Corporation to ensure that the allocated 
foodgrains reaches the state. So far as the 

internal distribution .Is concerned it is the

Engfcfl

SHRIMATIMALINIBHATTACHARAA 

Recentl e are hearing certain alarming 

reports about staration deaths particularl 

in tribal and backard areas. While this ma 

be due to seeral factors one reaaon for this 

is surel the failure of the public Distribution 

Sstem. So the claims that are being made 

about the reamped Public Distribution Ss

tem can surel be called into uestion. This 

becomes aer important issue. We find that 

the off take of the PDS this ear has been 

much loer than in the earlier ears. N o 

dear data regarding the actual allocation of 

foodgrains in the  blocks identified for 

the reamped PDS are aailable. So hat 

is the total allocation for these  blocks 

and also hat is the per capita allocation in 

these blocks

SHRI KAMALUDDIN AHMED For the 

reamped PDS an additional uantif of 

to million tonnes has been proided and 

this is being issued from st June . This 

is in addition to the normal allocation for the 

entire ear.

Coming to the scarcit matter hen

eer such incidents are brought to the notice 

of the Goernment e inuire into them. 

Een esterda there as a discussion in 

Raja Sabha about Paiamau District in Bihar. 

We hae sent our officer from the Ministr. 

So heneer such matters are brought to 

our notice e immediatel act and send our 

officers and e also tr to see that fiie State 

Goernment acts immediatel because the 

internal distribution is the responsibilit of 

the State Goernment. From our side e 

can onl persuade the State Goernment 

and e can onl reuest them to make the 

arrangements immediatel

SHRIMATI MALINI BHATTACHARAA 

That is no anser to m uestion. I har
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asked about the total allocation as also the 

allocation per had.

SHRI KAMALUDDIN AHMED It is dif

ficult to gie information ith regard to per 

head allocation. I hae* gien ail the other 

information.

Translation]

KUMARI FRIDA TOPNO Mr. Speaker 

Sir the poor people liing in slum in urban 

areas hae not been issued ration cards. 

People liing in the interior parts of rural 

areas hae also not been issued ration 

cards. When the district administration is 

asked to take measures in this regard the 

sa that since the Central Goernment has 

not been suppling the foodgrains in re

uired uantit the are unable to issue 

ration cards to people thus depnmg the 

people residing in intenor illages and in 

slums of the ration cards. In the iight of the 

preailing circumstances hat measures 

are being taken b the Goernment so that 

Orissa ma gets adeuate foodgrains sup
pl. All the hon. Members are aare that a 

large number of staration deaths are taking 

place there. Therefore special are should 

be taken ith regard to suppling ration to 

Orissa. What measures the Central Go

ernment is taking in this regard

SHRI KAMALUDDIN AHMED Mr. 

Speaker Sir foodgrans are allocated to the 

state on the hole. If at all there is an 

specific area of a illage or a ehsile it ma 

kindl be brought to m notice. I ould 

contact the state Goernment and set it 
right.

DR. CHATTRAPAL SINGH Mr. 

Speaker. Sir under the food polic the 

Central Ministr entrusts the responsibilit 

of the distribution of specific items to the 

dealis hich has led to exploitation of the 

consumers. I ould like to kno hether 
heat flour is being distributed in Delhi

under this scheme hether the dealers are 

bring forced to distribute it to the consum

ers

MR. SPEAKER This is a separate ues

tion.

SHRI HARADHAN RO Mr. Speaker. 

Sir there are to rationing sstems in our 

countr  one is statutor Rationing and the 

other is modified Rationing. Due to the 

modified rationing sstem in rural areas the 

people in those areas do not get regular 

ration suppl. Distribution of ration depends 

on suppl of foodgrains. M submission is 

that as per the polic the rural people must 

be proided ration regularl hereas under 

the modified ration sstem sometimes the 

get it and sometimes the do not get it. I 

ould like to kno from the hon. Minister as 

to h a uniform sstem is not applied 

throughout the countr

SHRI KAMALUDDIN AHMED Mr. 

Speaker Sir the uniersal illage polic is 

meant for the entire countr. The resolution 

regarding the ne polic to hich the hon. 

Member has indicated as passed in the 

PDS adisor Council. I hae stated that 

ne suggestions are being made and the 

Goernment is thinking oer them.

English]

PROF. K.V. THOMAS Sir Kerala is a 

State here e hae got the statutor ra

tioning sstem hich is one of the modem 

sstems of the countr. Both the Central 

Goernment and the State Goernment 

spend a lot of amount on subsid for distrib

uting these essential items. So m uestion 

to the Goernment is hether the affluant lot 

ill be exempted from this subsid hich is 

being gien through this PDS

MR. SPEAKER The uestion is disal
loed.
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Translation]

SHRI TARACHAND KHANDELWAL  

chandra Cho k) Mr. Speaker Sir I ould 

like to kno from the hon. Minister hether 

Essential Commodities Act under the public 

distribution sstem passed b the Goern

ment applies to the Fair Price shops or not. 

Tne heat nee etc. supplies b the are

house of the Goernment is of lo ualit If 

at all the Act applies to fair price shops then 

ho man cases hae been registered so 

far and if not hat are the reasons for not 

appling the act to such shops

SHRI KAMALUDDIN AHMED  Mr. 

Speaker Sir so far as the application of the 

Act on the fair price shops is concerned it 

does appl. But I ould like the hon. Mem

ber to gie me a notice if at all be ants to 

kno the number of cases registered so far 

and I ould furnish the reuired information 

to the hon. Member.

SHRIMATI SUSEELA GOPALAN  

Kerala is a State hich is  percent deficit 

in food production. At present e hae a 

ration sstem. I doubt the introduction of 

this ne polic ill affect the present ration

ing sstem in Kerala. We are exporting so 

man cash crops and thus contnbuting to 

our foreign exchange resources. We are 

deficit in rice production and b the adoption 

of the ne polic of Goernment this crop 

ill be affected further.

SHRI KAMALUDDIN AHMED Sir. the 

ne polic hich the hon. Member has 

pointed out. is not a negatie polic. If the 

hon. Member kindl reads through the sen

tence of the resolution it is er positie.

Forthe hon. Members attention I ould 

just read from m statement.

 A National Polic on PDS ma be 

eoled hich should focus on the 

need to ensure suppl of larger and
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more meaningful  uantities of 

focfagrains through PDS to the reall 

need and poorer suctions of.the 

Societ.

So this is an one sentence Resolution. 

This is not negatie thing but a positie 
thing.

Interruptions)

Handicapped Students

* .  SHRI  MANORANJAN 

BAHKTA

SHRI GEORGE FRENANDES

Will the Minister of HUMAN RE

SOURCE DEVELOPMENT be please to 
state

a)   hether an Committee has been 

set up b the Uniersit Grants Commission 

to cater to the needs of the handicapped 

students

b) if so the composition of the said 

Committee

c) hether the said Committee has 

submitted its report

d) if so. the broad features thereof and

e) the action being taken b the Go

ernment thereon

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL 

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMRI SELJA) a) to e). A statement is 

laid on the Table of the House.

STATEMENT

a) According to the information fur




